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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 21qt /RG/LP Dated: 16 . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

a

Ms. Mahoora Aashaq
D/O Aashaq Hussain Mir
R/O Onagam Bandipora, Tehsil & District Bandipora

vide Notification No. 2844 of 2023/RG/LP dated 27.12.2023 has been

declared as Absolute/Final

By Order

Additional it rar

Dated: 18 . 07.2025No: 3::#2 82 – gq RG/LP

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Mahoora Aashaq, Advocate

. .. ... for information and necessary action .

tional Registrar (L.P)



2

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2/Y 7o2 S' /RG/LP Dated t4 . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Numaira Nazir
D/O Nazir Ahmad Denthoo
R/O lspeer Sahib, Chinkypora, Tehsil Sopore, District Baramulla

vide Notification No. 2216 of 2023/RG/LP dated 28.09.2023 has been

declared as Absolute/Final.

By Order Td~1\„d
}gistrar (L.P)ditio

No: 34296-qq RG/LP Dated: t6. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Numaira Nazir, Advocate

. .. ... for information and necessary action.

:ional Registrar (L.P)

a&b&



a
I

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 91 q3 el ao2 f /RG/LP Dated: ie. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Tabishun Nisa
D/O Ghulam Mohammad Bhat
R/O Rebban Rafiqabad, Dangerpora Tehsil Watergam, District Baramulla

vide Notification No. 2886 of 2023/RG/LP dated 28.12.2023 has been

declared as Absolute/Final

By Order

Additional Registrar (L.P)

L @ \>d&
Dated: 16. 07.2025uNo: 3%294 -3of RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi,
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Tabishun Nisa, Advocate

. .. ... for information and necessary action .

Additional legistr1



+

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 9 lq cfd PoIf /RG/LP Dated: Id . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Toiba Hameed

D/O Abdul Hameed Goj ree
R/O Chandsuma Kanispora, Tehsil & District Baramulla

vide Notification No. 2885 of 2023/RG/LP dated 28.12.2023 has been

declared as Absolute/Final.

By Order

No: 3+ 3. G - 13 RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Bramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Toiba Hameed, Advocate

. .. ... for information and necessary action.



5

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2 ly f eq 2o2 f /RG/LP Dated: te. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Syed Mohammad
S/O Syed Yaseen
IUO (,oma Gangshan, Tehsil & District Kargil

vide Notification No. 711 of 2022/RG/LP dated 30.05.2022 has been

declared as Absolute/Final.

By Order

RegisAdditi

D,t,d, /8. 07.2025N„ 3a31 q- 21 RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kargil.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kargil.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Syed Mohammad, Advocate

. .. ... for information and necessary action.

T'\~rIBW
Additional .egls

&
'ar (L.P)



6

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 9 1'IC o Po 2g /RG/LP Dated: t( . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nazish Amin
D/O Mohammad Amin
R/O Naik Bagh, Natipora, Tehsil Chanapora, District Srinagar

vide Notification No. 3063 of 2024/RG/LP dated 13.12.2024 has been

declared as Absolute/Final

By Order

(L.P)RegAdditionaJ 'ar

>(b–@k a
N„ 3:+ 32) -2 ? RG/LP D,t,d:fR. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinaga r
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, J&K High Court Bar Association, Srinagar
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nazish Amin, Advocate

for information and necessary action

Additional Registrar (L.P)

Lgb q.4'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2jC{? Ol 2D:b f /RGJLP D,ted, /g . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Maria Jan
D/O Ghulam Mohammad Waza

R/O Laderwan, Tehsil Trehgam, District Kupwara

vide Notification No. 2570 of 2024/RG/LP dated 24.10.2024 has been

declared as Absolute/Final

By Order

Registrar (L. P)Ad(lit]

Dated: 18 . 07.202N„ 3;}33. - 37 RG/LP

Copy forwarded to the: -

1

2

3

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Maria Jan , Advocate

. .. ...for information and necessary action.

Adbitio;laI Registrar (L. P)



8

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 2/qd g 2o2 i- /RG/LP Dated: / C . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shazia Akhter

D/O Mushtaq Ahmad Dar
R/O Rahmoo Alamdar Colony, Tehsil Rajpora, District Pulwama

vide Notification No. 2034 of 2023/RG/LP dated 12.09.2023 has been

declared as Absolute/Final

By Order

laI Registrar (L.P)Add

FbSiF

Dated: 1€ . 07.2025No: Ba 3:39- L7 ( RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pull+,ama.

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shazia Akhter, Advocate

. .. ... for information and necessary action.



9

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 21t/? q 9625 /RG/LP Dated: IK . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Sayed
S/O Mohd Azam Sheikh
R/O Moothi Doda, Tehsil & District Doda

vide Notification No. 903 of 2024/RG/LP dated 30.05.2024 has been

declared as Absolute/Final

By Order

It (\yr "’f
Addi'iioJ ;trar (L.P)

No: 3739 e- <3 RG/LP D,t,d, K. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association. Doda
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Sayed, Advocate

. .. ... for information and necessary action .

:istrar (L.P)Additiona



1 0

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

) o2 f /RG/LP Dated:Ag . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shahida Jan
D/o Gulam Mohmad Dar
R/O Astan Mohalla Larve, Tehsil Kakapora, District Pulwama

vide Notification No. 2390 of 2024/RG/LP dated 13.09.2024 has been

declared as Absolute/Final

By Order

ilbtt „„r
Additiorq1 Registrar (L.P)

N„ 3731'f- C \ RG/LP D,t,d,II. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shahida Jan , Advocate

. .. ... for information and necessary action.

'f&\('B\DW
Ad(ytiorial Registrar (L.P)

V, w
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2 if /RG/LP Dated : /8. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Eifath Bashir
D/O Bashir Ahmad Mir
R/O Mir Mohalla, Chandian-Pajan, Tehsil Devsar, District Kulgam

vide Notification No. 2247 of 2024/RG/LP dated 10.09.2024 has been

declared as Absolute/Final

By Order
qtl'r/„,r

Additjonal Registrar (L.P)

D a t e d : /& O 7 a 2 0 29/ 1E)IIa5!11ff hIIII+No: 3+362- C't RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Eifath Bashir, Advocate

. .. .,. for information and necessary action.

Wr&\~?I„#
Addit onal Registrar (L.P)



1)

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: /RG/LP Dated lg. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Ather Ayoub
D/O Mohd Ayoub Dar
R/O Kapora Near J&K Bank, Ashmuji Jagir, Tehsil & District Kulgam

vide Notification No. 2812 of 2023/RG/LP dated 26.12.2023 has been
declared as Absolute/Final.

By Order

AdditIonal Registrar (L.P)

D a ( e d : t & b# 0 7 n 2 0 g/ F I& ##No: 3;t376 -:++ RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Ather Ayoub, Advocate

. .. ... for information and necessary action.

}}r
Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP Dated IK . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Junaid Ahmad Bhat
S/O Ghulam Rasool Bhat

R/O Mahind Srigufwara, Tehsil Srigufwara, District Anantnag

vide Notification No. 1072 of 2023/RG/LP dated 02.06.2023 has been

declared as Absolute/Final

By Order

Ad-ditiopel Registrar (L. P)

D,ted,6.07.2025(b W h+B aBt R- & g RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.

:::g;Fa7=:?b£ljgh Court of J&K and Ladakh, Srinagar for uploading on

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same
Mr. Junaid Ahmad Bhat, Advocate

. .. ... for information and necessary action.

t„bW
Addigonal Registrar (L. P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

20 if /RG/LP Dated le. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nahida Akhter
D/O Gh Nabi Dar
R/O Gamroo, Tehsil & District Bandipora

vide Notification No. 1124 of 2023/RG/LP dated 03.06.2023 has been
declared as Absolute/Final.

By Order

/xvI&bIt M
nal Registrar (L.P)

D a ( e d : / 8 p 0 7 a 2 0 2 5 @ M/
Additio

No: 313 & e- q3 RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nahida Akhter, Advocate

. .. ... for information and necessary action .

Id~tIM
Additional Registrar (L.P)

E W/ Ipr'
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HIGH COURT OF JAMMU & K\SHMIR AND LADAKH AT SRINAG AR
(Fxercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 21 « e4?6lf /RG/LP Dated: 1( . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nahida Manzoor
D/O Manzoor Ahmad Bhat
IUO Vessu Qazigund, Tehsil Qazigund, District Anantnag

vide Notification No. 630 of 2022/RG/LP dated 27.05.2022 has been

declared as Absolute/Final.

By Order

Additional Registrar (L.P)

Dated:Ie. 07.2025© @& WN,: 373 fy-troJ RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nahida Manzoor, Advocate

. .. ... for information and necessary action.

Additional Registrar (L.P)

b @$ W'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: ./ /RG/LP Dated: t4 . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sumaira Khan
D/O Gh. Mohd Khan
R/O 96- Baghi-Sunder
Srinaga r

Balla Kaka Sarie Karanagar, Tehsil & District

vide Notification No. 2051 of 2023/RG/LP dated 13.09.2023 has been

declared as Absolute/Final

By Order
ictel„v

Addi9,onal Registrar (L.P)

D,t,d, 16 . 07.20r n& W’No: 3;It(ol- 07 RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sumaira Khan, Advocate

. .. ...for information and necessary action.

Ad }naI Registrar (L.i
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

1 fA d Dale /RG/LP D,t,dNo td . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Jasra Ayoub
D/O Mohd Ayoub Lone
R/O Nai Basti, Khudwani, Tehsil Quimoh, District Kulgam

vide Notification No. 594 of 2022/RG/LP dated 27.05.2022 has been

declared as Absolute/Final

By Order

t't©i„r
Additiohral Registrar (L.P)

Dated: lg. 07.2025No: 3+ q 16 - it
Copy forwarded to the: -

1

2
3,

4
5.

6.

7

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Jasra Ayoub, Advocate

. .. ... for information and necessary action .

Additional Registrar (L.P)

t W bY'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

Jo:Lf /RG/LP Dated: fC. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Henna Nisar
D/O Nisar Ahmad Mir
R/O Housing Colony, Tehsil Bemina, District Srinagar

vide Notification No. 1186 dated 16.11.2018 has been declared as

Absolute/Final .

By Order

Addition21 Registrar (L.P)

N„ 3 qq 1& -zS RG/LP D,t,d, I(. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Henna Nisar, Advocate

. .. ... for information and necessary action.

IIdo\ „V
Additional Registrar (L.P)

g/ aF b.{'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N,, .2/ 't eq 2Q2 f /RG/LP Dated: 1(. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Yasir Nabi Rather
S/O Ghulam Nabi Rather
R/O Rather Mohalla Turkapora, Handwara, Tehsil Zachaldara, District
Kupwara

vide Notification No. 371 of 2023/RG/LP dated 14.02.2023 has been

declared as Absolute/Final

By Order

Add istrar (L.P)

Dated, ie. 07.2No: 3# q26 .- 33 RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Yasir Nabi Rather, Advocate

. .. ... for information and necessary action.

Additional Registrar (L.P)

[ M bf
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2 166 Q:tf /RG/LP Dated If. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Haaris Khan
S/O Aijaz Ahmed Khan
R/O Lane 21, Maharjapora, Bye Pass, Khan Colony, Tehsil South,
District Srinagar

vide Notification No. 2811 of 2023/RG/LP dated 26.12.2023 has been

declared as Absolute/Final.

By Order

;/I }/„,r
AdditionU Registrar (L.P)

No: 37 Cf3g -c/ 1 RG/LP Dated:Ie. 07.2025

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judget Srinagar.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Haaris Khan, Advocate

. .. ... for information and necessary action.

Additional/Regjstrar (L.p)

LAP W'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 2 Itt _/RG/LP Dated tg . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shazia Rashid
D/O Ab Rashid Bhat

R/O Kadlabal, Bilal Mohalla, Tehsil Pampore, District Pulwama

vide Notification No. 282 dated 16.07.2015 has been declared as

Absolute/Final

By Order
;/9/Hr

Additjonal Registrar (L.P)

D a t e d: /8 H O 7 p 2 0 J r 11#g& WNo: gC:tq L/2 - Q q RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shazia Rashid, Advocate

. .. ... for information and necessary action.

%/W/„r
Ad(ytional Reg istrar (L.P)

W'
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HIGH COURT OF JAMMU & IQ\SHNIIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

No: 2 t 6Z a7 2 o2 f JRG/LP Dated: /C 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Suhail Shaffi
S/O Mohd Shaffi Shosha

R/O Aziz Abad Seeloo, Tehsil Zaingeer, District Baramulla

vide Notification No. 1210 of 2023/RG/LP dated 05.06.2023 has been

declared as Absolute/Final.

By Order

#kq6/ (t d1)r
legistrar (L.P)AUdition

N,: 279 go-gI RG/LP D,t,d,K. 07.2025

Copy forwarded to the: -

W’
1

2

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Suhail Shaffi , Advocate

. .. ... for information and necessary action.

'> 1,x
Additional Registrar (L.P)



HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2 1 63 al 2QZf /RG/LP Dated 1 g. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ab Hamid
S/O Gh. Nabi Dar
R/O Kanispora, Gousia Colony, Tehsil & District Baramulla

vide Notification No. 908 of 2022/RG/LP dated 27.07.2022 has been

declared as Absolute/Final

By Order

No: 3:tUg& - eS RG/LP Dated:/K . 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ab Hamid, Advocate

. .. ... for information and necessary action.

Additional Registrar (L.P)

el Ny F’
: +
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 2 teR ol 2©2r /RG/LP Dated: l& . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Javid Ahmad Dar
S/O Bashir Ahmad Dar
R/O Sherwaniabad Binner Jamia Mohalla, Tehsil & District Baramulla

vide Notification No. 3054 of 2024/RG/LP dated 13.12.2024 has been

declared as Absolute/Final

By Order

Additional istrYr (L

No: 3 qq eC - +3 RG/LP Dated: 18 . 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and.Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.

CPC e-Courts High Court of J&K and Ladakh1 Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Javid Ahmad Dar, Advocate

. .. ... for information and necessary action .

P/{A}A V
Additional Registrar (L.P)



HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N,, 2/6<'72o2J' /RG/LP D,t,d, 16 . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Zubair Ahmad Dar
S/O Mohammad Shafi Dar
R/O Barbugh Imamsahib, Tehsil Barbugh, District Shopian

vide Notification No. 375 of 2023/RG/LP dated 14.02.2023 has been

declared as Absolute/Final.

By Order

',)\} /*)(
II Registrar (L.P)

@'
Additio

N„ 3? q:tq - gI RG/LP Dated: Id. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Zubair Ahmad Dar, Advocate

. .. ... for information and necessary action.

&/9,
Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

2o2f /RG/LP Dated: it . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Aneeza Bashir
D/O Bashir Ahmad Ahanger
R/O Wuyan Pampore Ahanger Mohalla, Tehsil Pampore, District Pulwama

vide Notification No. 2816 of 2023/RG/LP dated 26.12.2023 has been

declared as Absolute/Final

By Order

F'lwt~r
Additionr'Z'G„No: 2% ctRl- eq RG/LP Dated,Id. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Aneeza Bashir, Advocate

. . for information and necessary action.

dditional Re
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HIGH COURT OF JAMMU & K\SHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

No: 2 1 C' /RG/LP Dated t g. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Numan Zargar
S/O Akhter Hussain Zargar
R/O Khanday Colony, South City Nowgam, Tehsil Chanapora, District
Srinagar

vide Notification No. 1872 of 2023/RG/LP dated 08.09.2023 has been

declared as Absolute/Final

By Order

h/„v
Additional Registrar (L.P)

][) a ( e d : / 8 p O 7 n 2 0 2 5 1EIIIIIIIL/ IfG& M;N„ Qqqq'–qa RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Numan Zargar, Advocate

. .. ... for information and necessary action.

,Al/„,r
nal Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act9 1961)

+ + +

NOTIFICATION

No: 2/48 262-S /RG/LP D,t,d,it. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Zahoor Ah. Khan
S/O Mohd Ayoob Khan
R/O Trahpoo, Achabal, Tehsil & District Anantnag

vide Notification No. 1166 of 2021/RG/LP dated 14.09.2021 has been

declared as Absolute/Final.

By Order

Additional Registrar (L.P)

.,„...„..,.,.,. L@ WN„ ntl q8 - fo S RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Zahoor Ah. Khan, Advocate

. .. ... for information and necessary action.

@%/O/„r
Additional Registrar (L.P)

© @ &P



29

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 914?o{Po2 g /RG/LP Dated: td. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Zaid Majeed
S/O Abdul Majeed Bhat
R/O Wanpoh, Anantnag Tehsil & District Anantnag

vide Notification No. 2868 of 2023/RG/LP dated 27.12.2023 has been

declared as Absolute/Final.

By Order

kId~v
Addition41 Registrar (L.P)

Dated: /d. 07.2025 L W/ W&N„ 3ag' 6 '- /3 RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Zaid Majeed, Advocate

. .. ... for information and necessary action.

Registrgr (L.P)A'dditional
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2/26 ld DaLy /RG/LP Dated 18 . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Uzma Bashir
D/O Bashir Ahmad Raina
R/O Arihal Pulwama, Raina Mohalla Tehsil Rajpora, District Pulwama

vide Notification No. 2887 of 2023/RG/LP dated 28.12.2023 has been

declared as Absolute/Final

By Order

d©JMN
Additional Registrar (L.P)

No: 31 < lq - 2 \ RG/LP D,t,d,M. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Uzma Bashir, Advocate

. .. ... for information and necessary action.

';cA}/„,r
Additional Registrar (L.P)

& W/ by
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HIGH (-''OURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Acts 1961)tt+

NOTIFICATION

9 I?I b{ 2629 /RG/LP Dated: tI . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mir Irtiza
S/O Mir Ghulam Nabi
HO Hakura Malikpora, Tehsil Doru, District Anantnag

vide Notification No. 1888 of 2022/RG/LP dated 11.11.2022 has been

declared as Absolute/Final.

By Order

Additional Rtgistrar (

N„ 3:+ (2}-2 '1 RG/LP D,t,d,/d. 07.2025

Copy forwarded to the: -

1

2
3

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mir Irtiza, Advocate

. .. ... for information and necessary action.

'f{d9i%
Additional Registrar (L.P)

b@ W'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

21 a2 3oLg /RG/LP Dated It . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Neha Nabi
D/O Gh Nabi Wani
R/O Sheikh Mohalla Soura, Tehsil Eidgah, District Srinagar

vide Notification No. 2851 of 2023/RG/LP dated 27.12.2023 has been

declared as Absolute/Final

By Order

ist rarAddition

No: 37 fg. – Bi RG/LP D,t,d,la. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Neha Nabi, Advocate

. .. ... for information and necessary action.

Additional kegistrar (
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2 /93 d 20 if /RG/LP Dated: it . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Rabiya Rashid
D/O Abdul Rashid Badyari
HO Khawaja Bagh, Tailbal, Tehsil Hazratbal, District Srinagar

vide Notification No. 2211 of 2023/RG/LP dated 28.09.2023 has been

declared as Absolute/Final.

By Order

%4ae/wAr
Additional Registrar (L.P)

„...:/d..,.,.„& , W/N„ 3+{38- qf RG/LP &
Copy forwarded to the: -

1

2
3

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Rabiya Rashid, Advocate

. .. ... for information and necessary action.

71/ w/„r
'nal Regisilar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2 \Iq 2o2( /RG/LP Dated: tC . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Aaqib Rashid
S/O Ab Rashid Wagay
R/O Gasirena, Tehsil Pahloo, District Kulgam

vide Notification No. 38 of 2023/RG/LP dated 10.02.2023 has been

declared as Absolute/Final.

By Order

Additional Registrar (L.P)

[ WW3%( Lr 6 - 53 RG/LP Dated, 07.2025

Copy forwarded to the: -

1.

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aaqib Rashid, Advocate

. .. ... for information and necessary action.

bi)y
Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No, 2/%fd 20 2g /RG/LP Dat,d,/d . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shabaab Aalam Paray
S/O Zahoor Ahmad Paray
IUO Chinar Colony Umarabad Zainkote, Tehsil Shalteng, Distrtict Srinagar

vide Notification No. 1030 of 2022/RG/LP dated 28.07.2022 has been

declared as Absolute/Final.

By Order

Lw h'No, Bq fgLj- Al RG/LP D,t,d,18. 07.2025

Copy forwarded to the: -
1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shabaab Aalam Paray, Advocate

. .. ... for information and necessary action.

A(Witional Registrar (L.P)
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HI(JH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

,',af /RG/LPNo: 2 6 Dated: t C. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nowsheen Taranum
D/O Bashir Ahmad
mO (,ulshan Nagar Methan, Tehsil & District Srinagar

vide Notification No. 1197 dated 17.11.2018 has been declared as

Absolute/Final.

By Order

Additional Registrar (L.P)

„„„1 c. ,.„„ [ @- PPN„ 31£e 2 - C '? RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nowsheen Taranum, Advocate

. .. ... for information and necessary action.

tional Registrar (L.P)



37

HIGH COURT OF JAMMU & K\SHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

2,2 f /RG/LP Dated: it . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mehraj Mohi ud Din Ganai
S/O Ghulam IWouhi ud Din Ganai

R/O Suchin Banit, Tehsil Beerwah, District Budgam

vide Notification No. 712 dated 19.09.2019 has been declared as

Absolute/Final.

By Order

’( C/
Addition lstrar

AIPP
No: 3;1<%6 -I? RG/LP Dated,Id. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mehraj Mohi ud Din Ganai, Advocate

. .. ... for information and necessary action.

Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: a II& al 2o2S /RG/LP Dated: 1( . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Arzoo Jan
D/O Abdul Gani Itoo

R/O Qazigund Upper Bazar, Tehsil Qazigund, District Anantnag

vide Notification No. 2140 of 2023/RG/LP dated 28.09.2023 has been

declared as Absolute/Final

By Order

Additiorlal Regjstrar

No: 3 +g48 - & g RG/LP Dated:18. 07.2025

Copy forwarded to the: -
@b#

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website. – - -
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Arzoo Jan, Advocate

. .. . . .for information and necessary action.

onal Regjstrar'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

\ aq &{ 26l< /RG/LP Dated: tg . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Malik Arsalan Nazir
S/O Nazir Ahmad Malik
R/O Mirpora, Tehsil Trehgam, District Kupwara

vide Notification No. 192 of 2023/RG/LP dated 13.02.2023 has been

declared as Absolute/Final

By Order

„„„„..„::"F'=W “GrNo: 3a98 g = q3 RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association1 Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Malik Arsalan Nazir, Advocate

. . . ... for information and necessary action .

U/"

KIwI Dr
Additio

b
naI Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Actt 1961 )

+ + +

NOTIFICATION

,2 o2 f /RG/LP Dated )(. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Aafreen IVlanzoor

D/O Manzoor Ahmad Pampori
R/O Shalla l<adal, District Srinagar

vide Notification No. 1828 of 2023/RG/LP dated 06.09.2023 has been

declared as Absolute/Final.

By Order

.\ VI).Addition

No: 3%gqLI - 66 / RG/LP D,t,d, fd.07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Aafreen Manzoor, Advocate

. .. ... for information and necessary action.

Additional Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N., 2181 20 2f /RG/LP Dat,d, lg. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Saniya Noor
D/O Noor Mohd Dar

R/O MB Rose Lane near Umer Masjid Chanapora, Tehsil Srinagar
Chanapora, District Srinagar

vide Notification No. 3032 of 2024/RG/LP dated 11.12.2024 has been

declared as Absolute/Final

By Order

Additio„ A Regist„, (

No: Ba 66:2 - aq RG/LP Dated:Id. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh1 SFinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Saniya Noor, Advocate

. . . ... for information and necessary action .

/ C/ e
Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

aP-n

26 2 §N., 2/&Z /RG/LP Dated: tg. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ajaz Hussain
S/O Mohd Ishaq
R/O Tingdoo, Tehsil Shargol, District Kargil

vide Notification No. 1794 of 2022/RG/LP dated 11.11.2022 has been

declared as Absolute/Final

By Order

Additio

No: 3?£l6'- 17 RG/LP Dated, M. 07.2025

Copy forwarded to the:

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kargil.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kargil.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ajaz Hussain, Advocate

, .. ... for information and necessary action.

tw bf
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Acts 1961)

+ + +

NOTIFICATION

No: 21 8_ q 2o2 r /RG/LP Dated:/d . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sahil Nazir Bhat
S/O Nazir Ahmad Bhat
R/O Chattapora, Tehsil & District Pulwama

vide Notification No. 2449 of 2024/RG/LP dated 01.10.2024 has been

declared as Absolute/Final.

By Order

Addition !gist Far

\

No: 3% 6 IR-2g RG/LP D,t,d: Id. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette,
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sahil Nazir Bhat, Advocate

. .. ... for information and necessary action.

az-.
l6/all.'+-d

strar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act9 1961)

+ + +

NOTIFICATION

218 c( d Po 2 f /RG/LP Dated: it . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Towkirul Nisa
D/O Malik Assadullah
IUO Goom Ahmad Pora, Magam, Tehsil Pattan, District Baramulla

vide Notification No. 1232 of 2023/RG/LP dated 05.06.2023 has been

declared as Absolute/Final.

By Order

Additional Regist rar (L. P)

@kq IF

N„ 3% 6 :>e - 33 RG/LP D,t,d: 18. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

President, District Court Bar Association, Baramulla.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same
Ms. Towkirul Nisa, Advocate

. .. ... for information and necessary action.

AdQtional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 9 /8 g 6/ 2'::,2f /RG/LP Dated IC. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Syed Ainain Qadiri
D/O Syed Tasaduq Hussain Qadri
R/O Riyazat Teng, Tehsil Khanyar, District Srinagar

vide Notification No. 1999 of 2024/RG/LP dated 16.08.2024 has been

declared as Absolute/Final

By Order

Addition;I RegistrLr (

No: 3:+C3 LInk I RG/LP D,t,d,K . 07.2025

Copy forwarded to the: -
1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Syed Ainain Qadiri, Advocate

. .. ... for information and necessary action .

(L.P)Additional Regist rar

&, @ a e,IMk
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HIGH COURT OF JAMMU & K\SHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 9184 bI /o2r /RG/LP
i

Dated: Fd. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Insha Madeena
D/O Nazir Ahmad Kana
R/O Al Huda Colony Bohripora Sopore, Tehsil Zaingeer, District Baramulla

vide Notification No. 884 of 2024/RG/LP dated 30.05.2024 has been

declared as Absolute/Final.

By Order

Pfa?v
Additiohal Registrar (L.P)

][) a t e d : /(pr O 7 B 2 O 2 5 & JI@k A#No: 3:+ 6 til- qq RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Insha Madeena, Advocate

. .. ... for information and necessary action.

#%€\91,K
A(Lditional Registrar (L.P)

L@- - M’
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HIGH COURT OF JAMMU & K\SHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 918% q 3oZf /RG/LP D,t,d:It.07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Syed Muhammad Muntaha
S/O Syed Zeenat UI Islam
R/O Shah Anwar Colony Hyderpora, District Srinagar

vide Notification No. 950 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order

r–#MId„Y
Additio legistrar (

N„ 344 <' '-SI RG/LP D,t,d,r&.07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Syed Muhammad Muntaha, Advocate

. .. ... for information and necessary action.

Addition
WMd/rFIn

al Registrar (L.P)

L W/ M’
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HIGH COURT OF JAMMU & IQ\SHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 9 /88 2o2f /RG/LP Dated: IX. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Zahid Afzal Nengroo
S/O Mob(1 Afzal Nengroo
R/O Krandigam, Tehsil Bijbehara, District Anantnag

vide Notification No. 1257 of 2023/RG/LP dated 06.06.2023 has been
declared as Absolute/Final.

By Order

N„ 3 st ( < 8 -Gg RG/LP D,t,d:K.07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Zahid Afzal Nengroo, Advocate

. .. ... for information and necessary action.

Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2/gq 2 Q 2- f /RG/LP Dated: /( . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shafia Afzal
D/o Mohd Afzal Reshi

R/O Hilal Aba(I Nesbal, Tehsil Sumbal, District Bandipora

vide Notification No. 1193 of 2023/RG/LP dated 05.06.2023 has been
declared as Absolute/Final.

By Order

F“#'Additio

No: Bl edc – 13 RG/LP D,t,d,Id. 07.2025

Copy forwarded to the: -
1

4
5.

4
5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shafia Afzal, Advocate

. .. ... for information and necessary action.

tional Regist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

2.21 /RG/LP Dated: tR. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nidha l\issar
D/O Nissar Ahmad Hakim
R/O IWallapora Habba Kadal, Tehsil South Srinagar, District Srinagar

vide Notification No. 2348 of 2024/RG/LP dated 12.09.2024 has been

declared as Absolute/Final.

By Order

N„ R? 6?t{- gI RG/LP D,t,d,d .07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nidha Nissar, Advocate

. .. for information and necessary action.

ional Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

No: 919 /RG/LP Dated: Ii . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. IVIuzamil Mohammad Meer
S/O Ghulam Mohammad Meer
R/O Guzriyal, Shahe NIohalla, Tehsil Kralpora, District Kupwara

vide Notification No. 1930 of 2023/RG/LP dated 11.09.2023 has been

declared as Absolute/Final.

By Order
' bIt&J~~r

al Registrar (L.P)Addition

No, 3;} £ 83 - q 6 RG/LP D,t,d:td.07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Muzamil Mohammad Meer, Advocate

. .. ...for information and necessary action.

“F"g“":'E
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(JAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No, 9/ 9. Jo;Lf /RG/LP Dated: td . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Wahid Abdullah Magray
S/O Mohd Abdullah Magray
R/O Ruhoo Grid Colony, Tehsil & District Anantnag

vide Notification No. 1868 dated 15.03.2018 has been declared as

Absolute/Final

By Order

AdditionIl Registrar (

N„ 31 eq lpg & RG/LP D,t,d,Id 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Wahid Abdullah Magray, Advocate

. .. ... for information and necessary action.

+„@\\q)„)T
Additional Registrar (L.P)

L@ -b&’
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2 lq ?> QI. J70 2 S–/RG/LP Dated: rg. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nowheen

D/O Tariq Ahmad Sofi
R/O Rainawari Dalkawpora, Tehsil Khanyar, District Srinagar

vide Notification No. 1180 of 2024/RG/LP dated 23.07.2024 has been

declared as Absolute/Final.

By Order

r\H~
!gistrar (L.P)Additio

liNo: 3? Gq q - lo G RG/LP Dated: fg. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nowheen, Advocate

. .. ... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

JoLt /RG/LP Dated: Id . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. AdrIan Fayaz Parray
S/O Fayaz Ahmad Parray
R/O Kak Sarai, Karan Nagar, Tehsil & District Srinagar

vide Notification No. 2221 of 2024/RG/LP dated 10-09-2024 has been

declared as Absolute/Final.

By Order

AdditionAl Registrar (

N„ 3,? ::76 % - ttl RG/LP D,t,d,fd.07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. AdrIan Fayaz Parray, Advocate

. .. ... for information and necessary action.

TW%Id)„

"'T"’#';'"’' Bf
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

a\\IQ $Jbt£ /RG/LP Dated:\Q. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shabir Ahmad Khan
S/O Gh Mohd Khan

R/O Saidpora Tehsil Dangerpora, District Baramulla

vide Notification No. 2581 of 2024/RG/LP dated 24-10-2024 has been

declared as Absolute/Final

By Order

Wfi4lbyj„r
Additionai Registrar (L/)

bl)n\-IQ RG/LPNo Dated: 18. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shabir Ahmad Khan, Advocate

. .. ... for information and necessary action .

tional Regis%r£Y (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

2o2 ( /RGJ LP D,t,d, t &. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Huzyfa Mushtaq
D/O Mushtaq Ahmad Mir
R/O House No. 54 Near Jamia Masjid Badipora, Tehsil Chadoora, District
Budgam

vide Notification No. 882 of 2024/RG/LP dated 30-05-2024 has been

declared as Absolute/Final.

By Order

<a%I ctI, v
Additio nal Registrar (L.P)

[ Mg bMPN„ 37 al (– 22– RG/LP D,t,d, tK. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Huzyfa Mushtaq, Advocate

. .. ... for information and necessary action.

Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

S- /RG/LP Dated: FR. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Khushboo Manzoor
D/O Manzoor Ahmad Sofi

R/O Onagam Bandipora Tehsil & District Bandipora

vide Notification No. 2462 of 2024/RG/LP dated 04-10-2024 has been

declared as Absolute/Final.

By Order
WITd.TI„r

Addition. Regist ra

N„ 3ct:};23-3. RG/LP D,t,d:/&.07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Khushboo Manzoor, Advocate

. .. ... for information and necessary action.

G),)J„,r
(Lditional Registrar (
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 2/ ?a 2o2f /RG/LP Dated t e. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Amir Mir
S/O Abdul Hamid Mir
R/O Batapora Alyalpora, Tehsil & District Shopian

vide Notification No. 605 of 2021/RG/LP dated 05-07-2021 has been

declared as Absolute/Final.

By Order

q@/61 ,Ty >>r

-...A.,=FW''PN„ 3 1+31 - 38 RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Amir Mir, Advocate

. .. ... for information and necessary action.

6F%tH.q
Addition !istrar (L.P)

W'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

No: 2 lqJ q Po 2 f /RG/LP Dated: Ff. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. lyra Mushtaq
D/O Mushtaq Ahmad Sheikh
R/O Kursoo Rajbagh, Tehsil Srinagar South, District Srinagar

vide Notification No. 2460 of 2024/RG/LP dated 04-10-2024 has been

declared as Absolute/Final

By Order

1.}/2'

Additionjl Registrar (L

No: Ba IB q - Rg RG/LP Dated: ie 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Iqra Mushtaq , Advocate

. .. ... for information and necessary action.

Additional Registrar (L.P)



60

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

Jo ) < /RG/LP Dated9 tK . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sobia Shabir

D/O Shabir Hussain Bangi
R/O Shutra Shahi, Tehsil Srinagar South, District Srinagar

vide Notification No. 2491 of 2024/RG/LP dated 04-10-2024 has been

declared as Absolute/Final.

By Order

No: 3£t7t17 - g -l RG/LP D,t,d:Id. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sobia Shabir, Advocate

. .. ... for information and necessary action.

nbl \
Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

JoIT /RG/LP Dated: //. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shahnaza
D/O Habib Ulla Khan
R/O Batpora Haihama, Tehsil & District Kupwara

vide Notification No. 922 of 2024/RG/LP dated 30-05-2024 has been

declared as Absolute/Final.

By Order

Additio

No: 3? aCf- £2 RG/LP Dated: 1( 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shahnaza, Advocate

. .. ... for information and necessary action .

Le

RloH ,„r
Additional Registrar (L.P)

(9/ M -R
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 920 f ;oz'f /RG/LP Dated 1 G. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Zaira Zahid
D/O Zahid Ahmed Mattoo
R/O Naseemabad Colony
Srinagar

B.K Pora, Tehsil Bagat-e-Kanipora, District

vide Notification No. 951 of 2024/RG/LP dated 31-05-2024 has been

declared as Absolute/Final.

By Order

TF4\AM
Additional Registrar (L.P)

07.2025Dated.No: 3?;tel -To RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Zaira Zahid, Advocate

. .. ... for information and necessary action .

hU,I ,J
Additional Registrar (L. P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2262 O/2o2f /RG/LP D,t,d: re. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Yasir Tariq
S/O Tariq Ahmad Bhat
R/O Gurubazar, Tehsil South, District Srinagar

vide Notification No. 946 of 2024/RG/LP dated 31-05-2024 has been

declared as Absolute/Final.

By Order

-%%cI wI-,r

„;=,-,-,.„„,„„„„='T=W'k
Copy forwarded to the: .
1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Yasir Tariq, Advocate

. .. ... for information and necessary action .

Additional Registrar (b.P
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP Dated: \'+ 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Afiya Feroze
D/O Feroze Ahmad Bhat
R/O Sangrampora Sopore, Tehsil Sopore, District Baramulla

vide Notification No. 989 of 2021/RG/LP dated 14-09-2021 has been

declared as Absolute/Final.

By Order
94H\crM

Additio nal Registrar (L

N„ U.MLRG/tp O,ted;II, 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Afiya Feroze, Advocate

. .. ... for information and necessary action.

iGt'7l„f
Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: / /6 3 V as 2f /RG/LP Dated: tg . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Mehvish
D/O Firdous Ahmad Mughal
R/O Dawarana, Dabar IWohalla, Tehsil Uri, District Baramulla

vide Nbtification No. 1279 of 2021/RG/LP dated 16-11-2021 has been

declared as Absolute/Final.

By Order

%#}q€tls@
nal RegistrarAdditio

N„ 32 q4q-8£ RG/LP D,t,d,rd. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .
President. District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Mehvish, Advocate

. .. ... for information and necessary action.

Addition

[
al Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 2 jaKe] Jo ;f /RG/LP Dated: 1 C . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Rukhsana Ashraf
D/O Mohmmad Ashraf Malik
R/O Malik Mohalla Hatmulla, Tehsil & District Kupwara

vide Notification No. 2335 of 2024/RG/LP dated 12-09-2024 has been

declared as Absolute/Final.

By Order

N„ 3? qgq dq RG/LP D,t,d: ( a 07.2025 tl AB b+f
Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Rukhsana Ashraf, Advocate

. .. ... for information and necessary action.

ON94 „y
Aqditional Registrar (L.P)

La&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: Da .< ,2a2 f/RG/LP Dated lg . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Raqeeb UI Hassan
S/O Gh Hassan Shah

R/O Khandiphari Harnag, Allaiepora, Tehsil & District Anantnag

vide Notification No. 1975 of 2023/RG/LP dated 12-09-2023 has been

declared as Absolute/Final

By Order

Additional :egistrar (L.P)

No: 3?? q< -%a RG/LP Dated: I g. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Raqeeb Ul Hassan, Advocate

. .. ... for information and necessary action.

CIal„k
Additional Regist rar

[
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2/ 64 b{ 262< /RG/LP Dated : /d’ . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. HIlda Hadi
D/O Mushtaq Ahmad Hadi
R/O Takia Magam, Tehsil Kokernag, District Anantnag

vide Notification No. 2298 of 2024/RG/LP dated 11-09-2024 has been

declared as Absolute/Final

By Order

No.. 37 &' 3 - lo RG/LP Dated:re. 07.2025 Lw be
Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. HIlda Hadi, Advocate

. .. ... for information and necessary action .

Additional Registrar (L.P)

[ My W'



69

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 29 o 7 d 2o2f /RG/LP Dated: IC. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Mehak Hameed
D/O Abdul Hameed Bhat
R/O Bait Ul Muskaan, Kralteng, Tehsil Sopore, District Baramulla

vide Notification No. 602 of 2021/RG/LP dated 05-07-2021 has been

declared as Absolute/Final.

By Order

t LIe/,„r
AdditioLral Registrar (

07.2025Dated,N,: 3 % 8/1 - 1 ( RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Mehak Hameed, Advocate

. .. ... for information and necessary action .

@k/ „/ V
Additional Registrar (}.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

2o2 //RG/LP Dated, tR. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sanabel Uzma

D/O Mushtaq Ahmad Ganie
R/O Bonpora, Tehsil Beerwah, District Budgam

vide Notification No. 2373 of 2024/RG/LP dated 12-09-2024 has been

declared as Absolute/Final.

By Order

Additional Registrar (L. P)

Dated: ie . 07.2025 L @ beNo: Bag lq - 2G RG/LP

Copy forwarded to the: -

1

2
3

4

5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sanabel Uzma, Advocate

. .. ... for information and necessary action .

dditional Registrar
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HIGH COURT OF JAMMU & IQ\SHNIIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No, 27 O'7 d )a2 f /RG/LP Dated,df. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Danish Sultan Mir
S/O Mohammad Sultan Mir
mO Jamia Mohalla Zethan, Rafiabad, Tehsil Dangiwacha, District Baramulla

vide Notification No. 2453 of 2024/RG/LP dated 03-10-2024 has been

declared as Absolute/Final.

By Order

Additional Re: (L.P)

No: Ba ( 27 H3 Cf RG/LP Dated: /8. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Danish Sultan Mir, Advocate

. .. ... for information and necessary action.

nal Registrar (

@©
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 29k eJ 962( /RG/LP D,t,d, /& . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Mehwish Manzoor Shah
D/O Manzoor Ahmad Shah

R/O Batgoo Nishat Brein, Tehsil Khaniyar North, District Srinagar

vide Notification No. 2331 of 2024/RG/LP dated 11-09-2024 has been

declared as Absolute/Final

By Order
,1 /yr

:egistrar (L.P)Ad

DatedNo: 3? gBS ft/,P.RG/tP
Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Mehwish Manzoor Shah, Advocate

. .. ...for information and necessary action .

Additional Registrar (L.P)

<'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

262 f /RG/LPNo: 22 /

NOTIFICATION

D,t,d, te . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Nomaan Shafi Rather
S/O Mohd Shan Rather
R/O Ruhu near Grid Station, Tehsil & District Anantnag

vide Notification No. 2092 of 2023/RG/LP dated 26-09-2023 has been

declared as Absolute/Final.

By Order

(L.P)

Wa’-at $M
Additio

N„ 3? 8q3- <6 RG/LP D,t,d,{8.07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same
Mr. Nomaan Shan Rather, Advocate

. .. ... for information and necessary action.

Agdiiional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

262 f /RG/LP D,t,d, /e. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Aubaid Altaf
S/O Altaf Hussain Bhat
R/O Chandhara, Bon mohalla, Tehsil Pampore, District Pulwama.

vide Notification No. 863 of 2024/RG/LP dated 30-05-2024 has been

declared as Absolute/Final

By Order
@'aIM,„r

rar (L.P)Additiona

No, 37 df 1 g8 RG/LP D,t,d, re. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aubaid Altaf, Advocate

. .. ... for information and necessary action .

Addi’iionat Registrar (
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 92 [3 2 o2 { /RG/LP Dated: tK . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ayaan Manzoor Ahmad
S/O IVIanzoor Ahmed Khan
R/O Ranbirpora, Bilal colony, Tehsil MaHan, District Anantnag

vide Notification No. 858 of 2024/RG/LP dated 30-05-2024 has been

declared as Absolute/Final

By Order

$£7i’Qq/wr
Additional ar (L.P)

No: 3 ? ESq- 46 RG/LP Dated:Id. 07.2025

Copy forwarded to the: .

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ayaan Manzoor Ahmad, Advocate

. .. ... for information and necessary action.

A/
/( IwM

Addi{ional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act9 1961)

+ + +

NOTIFICATION

No: 22 /' /62f /RG/LP6 Dated: td. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mushtaq Ahmad Hurrah
S/O Gh Ahmad Hurrah
nO (,oushbugh, New Colony, Tehsil Pattan, District Baramulla

vide Notification No. 1063 of 2021/RG/LP dated 14-09-2021 has been

declared as Absolute/Final.

By Order
Td'ylyr

itrar (L.P)Additional

it
N„ 3? & Ca '-?q RG/LP D,t,d=t&. 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mushtaq Ahmad Hurrah, Advocate

. .. ... for information and necessary action.

ka7'br
Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

22/ g o/ 2o2f/RG/LP Dated: tC . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Khalida Ashraf
D/O Mohd Ashraf Malla
R/O Wahidpora, Tehsil Lar, District Ganderbal

vide Notification No. 452 dated 09-12-2020 has been declared as

Absolute/Final

By Order

iti„onal Registrar

@/
Dat,d, f& 07,2025No: 34 ea< - gl RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, (,anderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same
Ms. Khalida Ashraf, Advocate

. .. ... for information and necessary action .

GM\\\rb/(
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 22/g g 262< /RG/LP Dated: ff. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nazakat Hussain
D/O Mohd Hussain Tak
R/O Bijbehara Tak Mohalla, Tehsil Bijbehara, District Anantnag

vide Notification No. 625 of 2022/RG/LP dated 27-05-2022 has been

declared as Absolute/Final.

By Order

@7F Ari?/wr
Addilional Registrar (L.P)

b© k
D,t,d, l& 07.2025N„ :3 ;t88'B '- q 6 RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nazakat Hussain, Advocate

. .. ...for information and necessary action.

ltional Registra; (L.P)

W/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

N., Pa 1 ? Da 2 f /RG/LP Dated: /d. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ibrahim Javaid
S/O Javaid Ahmad Shah
WO Nishat near Police Station, Tehsil Khanyar, District Srinagar

vide Notification No. 2836 of 2023/RG/LP dated 27-12-2023 has been

declared as Absolute/Final.

By Order

cbt \% in
Additioial 'Registrar (L.P)

N„ ?, T &q 1 - qR RG/LP Dat,d,Ie. 07.2025

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ibrahim Javaid, Advocate

. . . . .. for information and necessary action .

? Mg /4/V
Regjstrar (L.P)dditfona

Lab h'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2218 BL D .23- /RG/LP Dated: /d. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Aiman Barjees Bhat
D/O Mohammad Yousuf Bhat
R/O H.No.96, Alnoor Colony West Hyderpora, Tehsil Chanapora, District
Srinagar

vlde Notification No. 2890 of 2023/RG/LP dated 28-12-2023 has been

declared as Absolute/Final

By Order

RegistrarAllditiona

No: 37 Rct? -l6G RG/LP Dated. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Aiman Barjees Bhat, Advocate

. .. ... for information and necessary action.

A /,r/w+
Additional Registrar (L. P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Acts 1961 )

+ + +

NOTIFICATION

/RG/LP D,t,d,/( . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Jahangir Javaid
S/O Javaid Ahmad Lone
nO Nowpora Jagir New Colony, Tehsil & District Baramulla

vide Notification No. 2318 of 2024/RG/LP dated 11-09-2024 has been

declared as Absolute/Final

By Order

ib\„I,w
d 'a ra

N„ 3;+ qaa - ttl RG/LP D,t,d,Id . 07.2025

Copy forwarded to the: .

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Jahangir Javaid, Advocate

. .. ... for information and necessary action.

i$1xtl ',r
Additional Registrar (L. P)

@' pI,
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 99 2' /RG/LP Dated: t& . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Fozia Manzoor
D/O Manzoor Ahmad Shiekh

WO Mohalla Iqbal Chowk Khawaja Bagh, Tehsil & District Baramulla

vide Notification No. 2290 of 2024/RG/LP dated 11-09-2024 has been

declared as Absolute/Final.

By Order
ib liFt„r

,onal Registrar (L.P)
Ip

i
No: Ba '? lg ’- 2)– RG/LP Dated: e. 07.2025

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Fozia Manzoor, Advocate

. .. ... for information and necessary action .

/07 lot
Additional Regjstrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2221 a J- /RG/LPa Dated,// . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Baber Bilal
S/O Zameer Ahmad
R/O Lane No. 2 Bulbul
Srinagar

Bagh, Barzulla Tehsil Srinagar South, District

vide Notification No. 2432 of 2024/RC,/LP dated 26_09_2024 has been

declared as Absolute/Final

By Order

A${itio„,I /Reg,

%r 'tJ„,r
;trar (L.P)

i

No: 3? q2 Z 'F 3G RG/LP Dated: // 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Srinagar.
cpc e-9ourts High Court of J&K and Ladakh, Srinagar for uploading on
the official website. - ' ''

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Baber Bilal, Advocate

. .. . . .for information and necessary action.

#©lvtJ~ T
A 1 lnal Registrar (L.P)
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HIGH (-'OURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ P 22 o2 f /RG/LPa Dated: t(. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Idda Bashir
D/O Bashir Ahamd Paul

R/O Hyderpora, Tehsil Chanapora Natipora, District Srinagar

vide Notification No. 1902 of 2023/RG/LP dated 11-09-2023 has been

declared as Absolute/Final

By Order

Additional Registrar (L.P)

L "’ W
Dated:tR . 07 . 2025No: 3 ?q3 IcaR RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Idda Bashir, Advocate

. .. ... for information and necessary action.

ddi{ional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Acts 1961)

+ + +

NOTIFICATION

N„ PP23 ©/262f /RG/LP Dated: af. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shaista Hamid
D/O Hamid Ullah Ganai
IUO Boniyar, Tehsil Boniyar, District Baramulla

vide Notification No. 1196 of 2023/RG/LP dated 05-06-2023 has been

declared as Absolute/Final.

By Order \

%Is7/W
Addjtiona ,t rar

N„ 3% q3?-tIC RG/LP D,t,d, l& 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shaista Hamid, Advocate

. .. ... for information and necessary action.

CItyjMf
dllitional Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N,, 922 '/ 962 f /RG/LP Dated: l& . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Padma Tashi
S/O Tsewang Rigzen
R/O Nearpatashi, Sharney Sakti Village, Tehsil Kharu, District Leh

vide Notification No. 1144 of 2023/RG/LP dated 03-06-2023 has been

declared as Absolute/Final

By Order

’bL-FI„r
itFar (Lona

ttY;b) I

No: :3?? ? ? - Scf RG/LP D,t,d,B. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, 1,eh.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association. Leh.

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Padma Tashi, Advocate

for information and necessary action
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 999( 1,2 g/RG/LP Dated: tX . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohammad Saleem
S/O Ghulam Mohammad
R/O Charar-i-Sharief, Alamdar Colony, Phase-11, Tehsil Charar-i-Sharief,
District Budgam

vide Notification No. 1107 of 2023/RG/LP dated 02-06-2023 has been

declared as Absolute/Final.

By Order

/Bq\d„,v
tional Registrar (L.P)

f’
3? q sq' Gz Dated: N . 07 . 2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohammad Saleem, Advocate

. for information and necessary action

Additional Registrar (L.P)

L@ M/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: :2276 2©2f /RG/LP Dat,d, it . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. IVIadiha Manzoor
D/O Manzoor Ahmad Zargar
R/O Ahmad Nagar, Old Road, Main Stop, District Srinagar

vide Notification No. 1102 of 2023/RG/LP dated 02-06-2023 has been

declared as Absolute/Final.

By Order

Ilo){n+'
Abdigonal Registrar (L.P)

N„ :3 ??dg - 76 RG/LP D,t,d,H. 07.2025

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Madiha Manzoor, Advocate

. .. ... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

.2Q2f /RG/LP Dated t(. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Tawsif Majeed
S/O Abdul Majeed Najar
R/O Rafiabad, Mohalla Putpora, Tehsil Watergam, District Baramulla

vide Notification No. 2015 of 2022/RG/LP dated 14-11-2022 has been

declared as Absolute/Final.

By Order

Additional Registrar (_

N,: Z ? q:+ t- Te RG/LP Dated: FR. 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Tawsif Majeed , Advocate

. .. ... for information and necessary action .

f lab+/M,
Additional Registrar (L.P)

L@ bt&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 222g g 2o2 f/RG/LP Dated: le . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shujaut Hussain Lone
S/O Ab Rahim Lone

R/O Mastan Khopri Gurez, Tehsil Gurez, District Bandipora

vide Notification No. 1046 of 2022/RG/LP dated 28-07-2022 has been

declared as Absolute/Final.

By Order

Val't/v

"'F"W'=';'"’P
D,t,dIe . 07,2025No: 3 lq ??- R4 RG/LP

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shujaut Hussain Lone, Advocate

. .. ... for information and necessary action.

fJ7q61 byt ,a
Additional Registrar (L. P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: a 2,2f /RG/LP Dated: if. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Imshan Aha(I Dar
S/O Ab Ahad Dar
R/O Rahmoo, Hanzwani, Tehsil Rajpora, District Pulwama

vide Notification No. 949 of 2022/RG/LP dated 27-07-2022 has been

declared as Absolute/Final.

By Order

f6 1 \

ddjion£l Registrar'jl.P)

No: 3% Rea -qq RG/LP Dated: if. 07.2025

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Imshan Ahad Dar, Advocate

. .. ... for information and necessary action .

nal/Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2236 rai

a 'o2J- /RG/LP D,t,d: tR . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shahid Ali Nengroo
S/O Ali Mohd Nengroo
R/O Jafferpora Gangoo, Tehsil & District Pulwama

vide Notification No. 880 dated 18-10-2019 has been declared as
Absolute/Final.

By Order

t\ \rIb%
Additional Registrar

No: 3 a ?gJ38o02 RG/LP D,t,d, if 07.2025

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shahid Ali Nengroo, Advocate

. .. ... for information and necessary action .

?mIdIM
Additional Registrar (L. P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

23/ b4 2®2 S /RG/LP Dated: t€ . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Firdous Ahmad Lone
S/O Abdul Jabar Lone

R/O Sumlar, Tehsil & District Bandipora

vide Notification No. 240 dated 10-07-2015 has been declared as

Absolute/Final.

By Order
al

Additional Registrar (L.P)

No, 38663 - fo RG/LP Dated:1 d. 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Firdous Ahmad Lone, Advocate

. .. ... for information and necessary action .

Additional Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2 :22 al 9 Q2f /RG/LP Dated ItS. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Zuhaib Ahmad Rather
S/O Ab Majeed Rather
R/O Ruhoo, Tehsil & District Anantnag

vide Notification No. 1176 dated 10-01-2020 has been declared as

Absolute/Final.

By Order

Ad(jitional Registrar

No: R&6 1l - 1 g RG/LP D,t,d, 18. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Zuhaib Ahmad Rather, Advocate

. .. ... for information and necessary action.

VFa -tIn,r
A(Lditional Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 29 32 4 2o2f /RG/LP Dated: /8. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mir Imaad Rafi
S/O Ran Ahmed Mir
R/O Govt. House No.T-7, Tulsi Bagh, Tehsil & District Srinagar

vide Notification No. 1583 dated 05-03-2018 has been declared as

Absolute/Final

By Order

Additional Registrar (L.P)

No: 286 lq - 24 RG/LP Dated: / R. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mir Imaad RaH, Advocate

. .. ... for information and necessary action.

Additional Registrar (L. P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No, P= sq 2623' /RG/LP Dated t g . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sumiya Jan
D/O Manzoor Ahmad Malik
R/O Bugam, Malik Mohalla, Tehsil & District Kulgam

vide Notification No. 1118 of 2021/RG/LP dated 14-09-2021 has been

declared as Absolute/Final

By Order
’Ict\Tl'r

No: 3 e t)2a -3 Ll RG/LP Dated:e. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sumiya Jan, Advocate

. .. ... for information and necessary action .

I< lb?-tV>'
;B

dditional Registrar (L.P)

&}@ bY'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 27 3g GI 2QZg/RG/LP
i

Dated: tg . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shabieer Ahmad Mir
S/O Abdul Satar Mir
R/O Salamabad Dachina, Tehsil Boniyar, District Baramulla

vide Notification No. 1215 dated 19-11-2018 has been declared as

Absolute/Final

By Order

Xml .tI,v

""T"’&;'"’'W
Dated: t g. 07.2025No.. 38 o3£- L41 RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association. Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shabieer Ahmad Mir, Advocate

. .. ... for information and necessary action .

Ad_ditional Registrar
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HIGH ('OURl-' OF JAMMU & K\SHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N., 2z3 2o2f /RG/LP Dated: lg . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Bilal Ahmad Malik
S/O Sonaullah Malik
R/O Mohalla Guloora, Village Moulin Aba(I, Tehsil Langate, District
Kupwara

vide Notification No. 1182 dated 16.11.2018 has been declared as

Absolute/Final.

By Order

Rf fFh+r
Addjtional Registrar (L.P)

&© h
Dated:1 d. 07.2025N,.. 3,goc/3 - go RG/LP

Copy forwarded to the: -
1

2

3

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Bilal Ahmad Malik, Advocate

. .. ... for information and necessary action .

ddition'al Registrar t(
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

No: 2237 2o2f /RG/LP Dated le . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Suhail Ahmed Khan
S/O Bashir Ahmed Khan
R/O Mustafabad, Zainakote HMT Abu Bakr Colony, Tehsil Shalteng, District
Srinaga r

vide Notification No. 923 of 2024/RG/LP dated 30-05-2024 has been

declared as Absolute/Final

By Order

RInK
.dditional Registrar (L.P)

L@ he
Dated: (( . 07 . 2025No: 3 &DgI -ref RG/LP

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same
Mr. Suhail Ahmed Khan, Advocate

. .. ... for information and necessary action.

/6/
Additional Regjstrar (

©,@ W'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 299g # 26}; /RG/LP Dated : t{ . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Misbah Ashraf
D/O Mohammad Ashraf Sundroo

R/O Nigeen Bagh “B” Krankshivan Colony, Tehsil Sopore, District Baramulla

vide Notification No. 2470 of 2024/RG/LP dated 04-10-2024 has been

declared as Absolute/Final.

By Order

\ t o)741

II Registrar (L.P)Add

No: 386 gq- GG RG/LP Dated: tg. 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Misbah Ashraf, Advocate

. .. for information and necessary action

't C/

Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

No: 9939ey }or’S /RG/LP Dated: 1{ . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Gowsee Hassan

D/O Gh Hassan Wagay
R/O Pati Akhran Nowpora, Tehsil Devsar, District Kulgam

vide Notification No. 2455 of 2024/RG/LP dated 04-10-2024 has been

declared as Absolute/Final

By Order

id \ TJ„,k
Ad(jtional Registrar (

No: 3 gO PP3-' gb RG/LP Dated:1(. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Gowsee Hassan, Advocate

. .. ... for information and necessary action.

Additional iegistr Jr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: :Pay 2o2-r /RG/LP Dated: fd 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nahida Mushtaq
D/O Mushtaq Ahmad Bhat
R/O Hafroo Batapora, Tehsil Chadura, District Budgam

vide Notification No. 2345 of 2024/RG/LP dated 12-09-2024 has been

declared as Absolute/Final

By Order

i'it'+Jv
dditional Registrar (

V/
,., 3go gr- gg RG/LP Dated:r&. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nahida Mushtaq, Advocate

. .. ... for information and necessary action.

t).a,r
al Registrar (L.P)Addition

L@ PP
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(, AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 99 cfl q 2 a:if /RG/LP Dated : /8 . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. IVlahvish Ismail
D/O Mohammad Ismail IWalla

R/O Bakhri Mohalla Abi Karapora,
Srinagar

Rainawa ri, Tehsil Khan)'ar, District

vide Notification No. 2336 of 2024/RG/LP dated 12-09-2024 has been

declared as Absolute/Final

By Order

WhetvH„v
Additi onal Registrar (L.P)

t
No: 3 gb & q- 1? C RG/LP Dated:t g. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Mahvish Ismail, Advocate

. .. ... for information and necessary action.

Additional Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 29 '( 2 abS /RG/LP Dated: tR. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Farooz Ahmad Bhat
S/O Gh IVabi Bhat
R/o Bun Nambal, Tehsil Mattan, District Anantnag

vide Notification No. 2289 of 2024/RG/LP dated 11-09-2024 has been

declared as Absolute/Final

By Order

m{Ii,I

C"A';'"W
Dated: l&. 07.2025N„ 3&c, qq- toLl RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Farooz Ahmad Bhat, Advocate

. .. ... for information and necessary action .

Additional Regjstrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2ZLf 2 o2 f /RG/LP Dated : /g . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Babar Iqbal Magray
S/O Mohammad Iqbal Magray
R/O House No.64, near Ziyarat
District Kulgam

Sharif, Autoo, Asnoor, Tehsil D.H. Pora,

vide Notification No. 2243 of 2024/RG/LP dated 10-09-2024 has been

declared as Absolute/Final

By Order

,litJw
dditiona'1 Registrar (L.P)

& Mb(
No: 38 tog / ti RG/LP Dated: /g 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Babar Iqbal Magray, Advocate

. .. ... for information and necessary action.

HGld
Additional Registrar (I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 22 qq d /o2£ /RG/LP Dated tX. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sualiha Farooq
D/O Farooq Ud Din Bhat
R/O 759-60 Govt Housing Colony Bagh-i-Mehtab, Tehsil Chanapora, District
Srinagar

vide Notification No. 1185 of 2024/RG/LP dated 23-07-2024 has been
declared as Absolute/Final.

By Order

hI ttl,,r
ddition;1 Regiltrar (L.P)

Dated: l& 07.2025N„ 28 /[3 - 2 a RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sualiha Farooq, Advocate

. .. ... for information and necessary action.

Additional Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 92q 2o2 f /RG/LP Dated: t&. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. SaIIna Jan
D/O Bashir Ahmad Bhat
R/O Kanipora Nakhasi Mohalla Tehsil & District Shopian

vide Notification No. 938 of 2024/RG/LP dated 31-05-2024 has been

declared as Absolute/Final.

By Order
,twMr

Additional Registrar (L.P)

N„ 28121 r 28 RG/LP Dated: rd 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. SaIIna Jan, Advocate

for information and necessary action.



108

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2/c/6 '©2 f/RG/LP D,t,d: (d. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Safiya Farooq
D/O Farooq Ahmad Chacket
R/O Badwan Wanpora, Tehsil Gurez, District Bandipora

vide Notification No. 917 of 2024/RG/LP dated 30-05-2024 has been

declared as Absolute/Final.

By Order

mb)
onal/Registrar (L.P)

M
N,; '3812'T-:5 e RG/LP D,ted: it 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Safiya Farooq, Advocate

. .. ... for information and necessary action.

%/6/y/xP,
.egjstra r (L. P)Addition

t"’ he
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

22 qq &L2a25'/RG/LP D,t,d
a

t&. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nazima Shaft Chowdri
D/O Chowdri Mohd Shaft
R/O Chowdry Manzil Banday Mohalla, Tehsil Handwara, District Kupwara

vide Notification No. 906 of 2024//RG/LP dated 30-05-2024 has been

declared as Absolute/Final.

By Order

.\cFl}.g

AddItion;I Registrar (
k

$

No.. 38 jga -CItI RG/LP D,t,d, t&. 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nazima Shaft Chowdri, Advocate

. .. ... for information and necessary action.

q)wlv--
Additional Registrar (L.P)

hd
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(JAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 22 Lt JaI f /RG/LP Dated : t€ . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Zakaria Arif Rafiqi
S/O Arif Ahmad Rafiqi
R/O Aribagh Nowgam, Tehsil B.K. Pora, District Budgam

vide Notification No. 132 of 2024/RG/LP dated 20-02-2024 has been

declared as Absolute/Final

By Order

7/ W/w/
Additional Registrar (L.P)

Dated: fr. 07.2025N„ 3g/q£rK2 RG/LP

Copy forwarded to th

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Zakaria Arif Rafiqi, Advocate

. .. ... for information and necessary action .

L@ bP
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2XQ ? 4 262< /RG/LP Dated: la. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Razia Ahad
D/O Abdul Ahad War
R/O House No.17, Ward No.5 Mundji B Sopore, Tehsil Dangerpora, District
Baramulla

vide Notification No 69 of 2024/RG/LP dated 20-02-2024 has been

declared as Absolute/Final

By Order

itIl?by
Adgitional Registrar (L.P)

,.' BC/(3- Ga RG/LP Dated: f( 07.2025

Copy forwarded to the: -

1

2
3

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Razia Aha(1, Advocate

. .. ... for information and necessary action.

tional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

No: ?? a 2.2 aRG/LP D,t,d: lg . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sabiya Reyaz
D/O Reyaz Ahmad Changal
R/O Baghat, Tehsil Sopore, District Baramulla

vide Notification No. 2045 of 2023/RG/LP dated 13-09-2023 has been

declared as Absolute/Final.

By Order

Adgtio£al Registrar (L.P)
+)

No: :B &tel - eR RG/LP D,t,d:tf. 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sabiya Reyaz, Advocate

. . . . .. for information and necessary action .

Additional/Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

N., 22 ft 2oZ£ /RG/LP Dated Ag. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Suhail Yousuf
S/O Mohd Yousuf Akhoon
R/O 92, Hamza Colony Bemina, Tehsil Central Shalteng, District Srinagar

vide Notification No. 3031 of 2024/RG/LP dated 11-12-2024 has been

declared as Absolute/Final.

By Order

;ti-,Jy,r
'al Registrar (L. P)

N„ 3 g 1 Z q-7C RG/LP D,t,d, t& 07.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Suhail Yousuf, Advocate

. .. ... for information and necessary action.

;Dr/),
Additional Registrar (
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

202 S/RG/LP Dated: /C 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sonobar Nabi
D/O Ghulam Nabi Hajam
R/O Baki Aker War Mohalla, Tehsil Handwara, District Kupwara

vide Notification No. 3078 of 2024/RG/LP dated 13-12-2024 has been

declared as Absolute/Final.

By Order

T.=heRb(EX
D a t e d : /c 0 7 B 2 0 2 5 11111@ W/No: 3 Rt aIr r &d RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sonobar Nabi, Advocate

. .. ... for information and necessary action .

Additional Regjstrar

© W/ br
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 27<3 2o2 f /RG/LP Dated: Id. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sonobar
D/O Abdul Rashid Lone
R/O Chanapora, Garden Lane, Tehsil Natipora, District Srinagar

vide Notification No. 3077 of 2024/RG/LP dated 13-12-2024 has been

declared as Absolute/Final.

By Order

Ad(lid(/naI Registrar (L.P)

\

'-%%daI 9'>r

b WN,; 391€£ -q2 RG/LP D,t,d.-/£07.202}

Copy forwarded to the:
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sonobar, Advocate

. .. ... for information and necessary action.

## A(\nf ..r
Additional Registrar (L.P)

(Ll@ bY'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

2o2 f/RG/LP
O

Dated:/J . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shinam Altaf
D/O Mohammad Altaf Zargar
R/O Sona Masjid Fateh Kadal, Tehsil & District Srinagar

vide Notification No. 3074 of 2024/RG/LP dated 13-12-2024 has been

declared as Absolute/Final

By Order

Ad(lit
%&n\@Imf

onal Registrar (L.P)

D a te d: /4 p 0 7 p 2 L 2 5 111%!E!Ir JhES1APN„ 381 q3 '– Job RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shinam Altaf, Advocate

. .. ... for information and necessary action.

fXtrawl'"
Ldditional Registrar (L.P)

[ Wb/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

+ + +

NOTIFICATION

No: 92S< q ) 62 S /RG/LP Dated: t& . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Saleem Yousuf
S/O Mohd Yousuf Hajam
R/O Malikpora, Tehsil & District Pulwama

vide Notification No. 3070 of 2024/RG/LP dated 13-12-2024 has been

declared as Absolute/Final

By Order ~(iI'TV"r
bn£l Registrar (L

No: 3 e2. 1 r 26 g RG/LP Dated: R. 07.2025

Copy forwarded to the: -

1

2

3

4
5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Saleem Yousuf, Advocate

. .. ... for information and necessary action .

Additi3'’nal Registr£r (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 22<Gq Jo 2 f /RG/LP Dated t&. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sadiya Majeed
D/O Abdul Majeed
R/O Kumar IWohalla Harwan, Tehsil Srinagar South, District Srinagar

vide Notification No. 3069 of 2024/RG/LP dated 13-12-2024 has been

declared as Absolute/Final

By Order

Additional

D,t,d:tg . 07.20N„ C3 d26q - I & RG/LP

Copy forwarded to the: -

1

2
3,

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sadiya Majeed, Advocate

. . . ... for information and necessary action.

Additional Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 97< it d 2o2f/RG/LP Dated: Pg. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Nasir Ahmad Lori
S/O Gh Mohammad Lori
R/O Ghund Ahlimar Nai Sadak, Basant Bagh, Tehsil Srinagar South, District
Srinagar

vide Notification No. 3062 of 2024/RG/LP dated 13-12-2024 has been

declared as Absolute/Final

By Order

Addition£l R,g,t„r (L.P)

D,t,d,f (. 07.2025N,; 3e )lq - 2cl RG/LP

Copy forwarded to the: -
1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Nasir Ahmad Lori, Advocate

. .. ... for information and necessary action.

tional Registrar (L.P)

[ Mb W'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 22 g8 a #'25-/RG/LP Dated: fg. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

IVls. Kounser
D/O Ghulam Hassan Mir
R/0 W.No.6 Nibrapora, Tehsil & District Bandipora

vide Notification No. 3058 of 2024/RG/LP dated 13-12-2024 has been

declared as Absolute/Final.

By Order

lknytr.11
-r

tId
Q>8 22£ –32 RG/LP Dated: ( g . 07 . 2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Kounser, Advocate

. .. ... for information and necessary action .

/dvbY
Additional Registrar (L.P)

[ M W'
/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 22 gq o '2625- /RG/LP Dated t& 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Ishrat Qayoom
D/O Abdul Qayoom Ganie
R/O Syed Colony Sangrama, Tehsil Sopore, District Baramulla

vide Notification No. 3053 of 2024/RG/LP dated 13-12-2024 has been

declared as Absolute/Final.

Fd\rl,v
dditiohal Registrar (L.P)

By Order

N„ 3 cg 933 C/O RG/LP Dated:td. 07.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Ishrat Qayoom, Advocate

. .. ... for information and necessary action.

#ff\\ dI'w
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 9366 „/o2f/RG/LP Dated: (8 . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Suhaib Ahmad Mir
S/O Javaid Ahmad Mir
R/O Gulbagh Parimpora, Tehsil Shalteng, District Srinagar

vide Notification No. 2582 of 2024/RG/LP dated 24-10-2024 has been

declared as Absolute/Final

By Order tai) ty\“V
Ad lnal Registrar

Dated : 18 . 07.202;N„ q & 2Ld if Qe RG/LP

Copy forwarded to the: -

1

2
3

4

5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Suhaib Ahmad Mir, Advocate

. .. ... for information and necessary action .

IdOl M
A(!ditional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 926 \_ JaN /RG/LP Dated /& 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Raheeq Assad
D/O Assad Ullah Wani
R/O Yangoora, Tehsil Lar, District Ganderbal

vide Notification No. 2479 of 2024/RG/LP dated 04-10-2024 has been

declared as Absolute/Final.

By Order

Kddition61 RegYstrar (L.P)

Dated: /8 07N„ 382 'Iq .- CC RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Raheeq Assad, Advocate

. .. ... for information and necessary action .

Q->J.„
Additional Registrar (L.P)

e ,@ W’
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

99 42 d 2®zg /RG/LP Dated:It . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Syed Gowhar Ahmad Shah
S/O Syed Mushtaq Ahmad Shah
R/O Kradi Shangus, Tehsil Shangus, District Anantnag

vide Notification No. 2484 of 2024/RG/LP dated 04-10-2024 has been

declared as Absolute/Final.

By Order

£onal Registvrar (L.P)

No: 38 294 -C 'f RG/LP D,t,d:f807.2025
Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Syed Gowhar Ahmad Shah, Advocate

. .. ... for information and necessary action .

',T) W/
Additional Registrar (L.P)

[ @ W'



125

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 92 dZ a 26 if /RG/LP Dated: le . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nelofar Sultan
D/O Mohammad Sultan Lone
R/O Rawathpora, TehsiI Kralpora, District Kupwara

vide Notification No. 2477 of 2024/RG/LP dated 04-10-2024 has been

declared as Absolute/Final

By Order

Additional Registrar

Dated: l&. 07 . 2025No: $ g2 £g PaZ RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nelofar Sultan, Advocate

. .. ... for information and necessary action.

Aqditional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 22ec/ d 26if /RG/LP D,t,d, /ce. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Ifat Fayaz
D/O Fayaz Ahmad Peer
R/O Durashpora, Bypass Road Handwara, Tehsil Handwara, District
Kupwara

vide Notification No. 2459 of 2024/RG/LP dated 04-10-2024 has been

declared as Absolute/Final

By Order

iionat Regi/strar

Dated: (R 07.2025No: 38 2;73 -gb RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Ifat Fayaz, Advocate

. .. ... for information and necessary action .

ia fri,'r
Additional Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2/ C 2625–/RG/LP Dated rg 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Aabid Hussain Shah

S/O Md Syed Shah
R/O Gundbal Kaloosa, Tehsil & District Bandipora

vide Notification No. 2434 of 2024/RG/LP dated 26-09-2024 has been

declared as Absolute/Final

By Order

Additional Registrar (L.P)

[ MW
Dated: lg . 07.2025 1N,: 39281 - ece RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aabid Hussain Shah, Advocate

. .. ... for information and necessary action .

L@
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2244 ./Q2f /RG/LP Dated: r( . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Saieqa Meerak
D/O Syed Meerak Shah
R/O Chountwaliwar, Tehsil Lar, District Ganderbal

vide Notification No. 2285 of 2024/RG/LP dated 11-09-2024 has been

declared as Absolute/Final.

By Order '\q&
AddItional Registrar (L.P

No: 3& 9 gq -qC RG/LP D,t,d,/d. 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, (,anderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Saieqa Meerak, Advocate

. .. ... for information and necessary action.

T\Iww
Additional Registrar (L.P
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 22 G 26 Lg /RG/LP D,t,d: IX. 06.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Saima Gulzar
D/O Gulzar Ahmad Malik
R/O Eidgah Mohalla Andergam, Tehsil Pattan, District Baramulla

vide Notification No. 2374 of 2024/RG/LP dated 12-09-2024 has been

declared as Absolute/Final.

By Order

Addiiio£al Rei istrar kl.p)

No: 3& 2?? -3 bq RG/LP D,t,d: f& 06.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Saima Gulzar, Advocate

. .. ... for information and necessary action .

Additional Registrar (L.P)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 22 £d £/RG/LP Dated: /g . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Aiman Iqbal
D/O Mohammad Iqbal Parray
R/O Barwulla, Tehsil Kangan, District Ganderbal

vide Notification No. 2713 of 2023/RG/LP dated 22-12-2023 has been

declared as Absolute/Final

By Order RIFr/„V
Addjional Registrar (L.P)

Dated:R . 07.2025N,: 3936g - 12 RG/LP

Copy forwarded to the:-

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Aiman Iqbal, Advocate

. .. ... for information and necessary action.

'7'/'k/v„'
dditional Re. lstrar fl.P)

[ @ @
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 22 ( a 26 2 f /RG/LP Dated, 1 g. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohammad Tahir Khan
S/O Abdul Rashid Khan
R/O Bumhama, Tehsil Drugmulla, District Kupwara

vide Notification No. 902 of 2024/RG/LP dated 30-05-2024 has been

declared as Absolute/Final

By Order

Additional Registrar (L.P)A L/ \ / a

><r

Dated: /& 07.2025 '
tk

No: gg3 /3 - 2D RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohammad Tahir Khan, Advocate

. .. ...for information and necessary action.

Additional Registrar (L. P)
P/li
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 27%a Jo a/RG/LP Dated: 18 . 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mir Tahir Ali
S/o Ali Mohmmad Mir
R/O Galizoo, Tehsil & District Kupwara

vide Notification No. 901 of 2024/RG/LP dated 30-05-2024 has been

declared as Absolute/Final.

By Order
16l1al mr

onGl Registrar (L.P)a_ .ACP/
IS

No: B &32 Zr 29 RG/LP Dated: . 07.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kupwara.
('PC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mir Tahir Ali, Advocate

. .. ... for information and necessary action.

%'AMd dDr
Additional Registrar (L.P)

L@ }q"
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 97 71 262.f /RG/LP Dat,d: tR. 07.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shannam Jan
D/O Abdul Sattar
R/O Kangan Margund Omer Colony, Tehsil Kangan, District Ganderbal

vide Notification No. 1159 of 2024/RG/LP dated 22-07-2024 has been

declared as Absolute/Final

By Order

Additio

Dated: f(g. 07.2025

al Registrar (L.P)

N„ 3833. - gq RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shannam Jan, Advocate

. .. ... for information and necessary action .

710{})Mr
Additional Registrar (L.P)


